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(b) No. 

(c) Does not arise. 

(d) The matter was carefully con-
sidered by Government and raid was 
not recommended. Since then. Dr. 
Sa if uddin has died. 

ThIrd Plan Production Tar,ets 

·90. Shrl P. C. Borooab: Will the 
Minister of PlaDninr be pleased to 
ltate: 

(a) whether the possibility of ful-
IUment of the Third Plun production 
targets in regard to the various agri-
cultural and industrial commodities 
has been lately assessed in the light 
of the actual production up till the 
er,d of December, 1965; , 

(b) if so, how far Govcrnment'~ 

estimates agree with those of the 
World Bank Team which recently 
visited India; 

(c) the targets in respect of which 
goo;ls are not likely to be achieved 
by the end of the plan period; and 

(d) tho estimated shortfall and tho 
reasons therefor? 

The Minister of PlaDJllnr (Shrl 
A.oka Mehta): (a), (e) and (d). 
Based on the latest information avall-
aLlc ,8 l'tatemcnt indicnting the like-
ly production In the last year of the 
Third Plan Bnd reasons of major 
shortfalls in respect of agricultural 
arad industrial commodities is laid on 
the Table of the HOllse. [Placed in 
Librnry. See No. LT-5480/661. 

(b) The World Bank Team has not 
80 rar submitted a 10nnal report to 
the Government of India. It is, there-
fore, not pos.o;ible to draw any com-
parisons. 

Eviction 01 P ....... ts from Project 
Areas 

245. Shrt A. K, GopaJa.n, Will the 
Minister of Irrlltatlon and Power be 
ploased to state: 

(a) whether the Government are 
aware that arran~ements have been 
completed for the eviction Of peasants 

from Vimalaglri, Chattikuzhl-Uppu-
thodu-Puthinaram-Kandum Kama-
k,hi-Narakakkanan-Nayarapara and 
Pandipara-Project areas in Kottayam 
Distrkt, Keralo; . 

(b) whether Government haVe re-
oeived any representation against the 
proposed eviction; and 

(c) if BO, their reaction theroto? 

The Minister of Irrigation and 
Power (Shrl Fakhruddln Ahmed): 
(a) State Government have reported 
that enumeration work is in progre~s. 

(b) Yes. 

(c) The matter is under considera-
tion. 

Thermal Plant lor Keraia 

266. Shrl A. K. GOI>:,"n: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether it is a fact that the 
German Democrutic Rr.puhlic have 
oll'ered to help in the .,tabll.hment of 
a Thermal Plant in Kerala a few 
months ago; and 

(b) If 50, Governments roactio. 
thereto? 

The 
powf!r 
(a) No. 

Minister of Irrigation and 
(Shrl Fakhrl1ddln Ahmed): 

(b) Does not arise. 

Power Supp,,. in Kerala 

t67. Shrl A. K. Gopalan: Will the 
Mini.t.r of Irrigation and Power be 
pleased to state: 

(a) how mu:-h reduction wall im-
posed on the COnSUmf"T;:; in p::..wer 
supply during December, 1965 In 
Kerala; 

(h) the number of industries .... hleh 
were aftected by this cut; 

(e) the number of workers lObo 
were rendered jobless; and 

(d) wh ,ther there Is any Bcheme 
to stop its recurrence in the camin. 
year? 
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The Minister of Jrrl,ation and 
Power (Shrl Fakbruddio Ahmed): 
(a) A cuI of 50 per cent on supply of 
power to industrial consumers and 
conunercial establishments and 25 per 
t:cnt un domestic co lSUIners was im-
p'osed from 11th Decembre, 1965. No 
power cut has been imposed on agri-
culturists, and certain other essential 
lndustrie;; and undertakings have also 
been exempted from this power cut. 

(b) All industries, except Defence 
service establishments, printing 
presses engaged in printing daily 
newpsapers, petrol pumps and petrol 
storage installations and ice and cold 
storage plants are affected by this 
cut. 

(c) The power cut is likely to have 
resulted in some unemployment; the 
details are not readily available. 

(d) The /lrst unit (18 MW) of the 
Sholayar Project and Iwo units (50 
MW each) at Iho Sabarigiri Station 
are expected to be commissicued by 
March, 1966. This will case the 
power shortage to a large extent. 
Besides, with n view to provide 
thermal backing to the hydro-electric 
capacity o'f the State, a scheme for 
establishing a Ihl'rmal plant at Cochln 
is also under consideration. 

Sea Erosion on West Coast 

268. Shrl Karnl Slnrbjl: Will the 
Minister of IrriKation and Power be 
pleased to state: 

(.) whether it is a fact that Ameri-
can experts have given suggestions to 
defend against the evils of sea ero-
sion which i. threatening thp west 
coast of India; 

(b) If so. the details thereof; and 

(e) the extent to which the recom-
mpndation. will be Implemented Im-
mediately? 

The Mlnlsler of Irrlptlon and 
Power (Shrl Fakhruddln Ahmed): 
(8) The two American experts whose 
services Wf'rE" obtained by the Gov~ 
ernmp'1t of Indi:::J.. have ~tudied the 
llrob!em of Sl'a ero.lon In Kerala and 

at Versova BeaCh in Maharashtra and 
have olfered certain suggestions to 
tackle it. 

(b) The important recommendatiolUl 
made by the experts are given in 
the statement laid on the Table of ' 
the House. [Placed in Libra",. 
See No. LT-5481/631. 

(c) The Government of Korala 
have initiated action for collection of 
necessary data as recommended by 
the Experts and for procurement of 
necessary equipment elc. Construc-
tion of groynes has been discontinued 
till complete studies of their elIecla 
on the d01Wl-drift sites are made. An 
experiment on beach nourishment has 
also been carried out. 

The recommendations made by the 
American expert regarding Versova 
Beach erosion are being considered 
by the Government of Maharashtra. 

Energlsatlon of QuUandy-Korapuzba 
Line 

269. Shrl A. V. Rarhavan: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether the energisation of the 
Quilandy-Korapuzha line in the Call-
cut d istri.I of Kerala has been de-
layed for wanl of approval from the 
Power and Telecommunication co-
ordinating Committee at Jabbalpore; 

(b) If so, the step. taken to expe-
dite the sanction; and 

(c) how long the matter has been 
pendi!\i with the commlUee? 

The Minister of IrrIptlOR and 
Power (Shrl Fakhruddln Ahmed): 
(a) to (c). In July, 1963, the Kerala 
State Electricity Board approached 
the Power Tel~communications Co-
orrlinating Committee for the appro-
val of the proposed QUILANDY-
KORAPUZHA II kV line. Pending 
the approval of the Power Telecom-
munic~tions Co-ordinating 
tee, the K"rala State 

Commit-
Electricity 




